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CENTRAL ADJJlll~ISTRAT IVE TR .ll3Uf\IAL 
ALLAHABAD BEN CH : ALLAHABNJ 

ORIGlNAL APPiICATILN No .1732/1994 

F dlDAY , THIS THE l OTH DAY OF lliAY , 2002 

Hlkl ' BLE l•1R . C.S . CHADHA • • lv1Et'18Etl (A) 

HUN 1BLE MR. A.K. BI-IATNAGA1i. • • fvlEABER (J) 

Kaml a Pr asad Singh , 
S/o Saka l Narayan Singh , 
Aced about 50 years , 
RJo Villa~ Pauni Pergan a Kerakat , 
Tehsil Ker akat, Di st. J aunpur , 
at pr esent emp loyed as Te c hnical 
Supervi sor under General /\~nager , Te l ephone , 
Dis tr ict Varan asi. • •• 

(By Pdvocate Shri S .P . Sinha) 

var s u s 

l . Union of India , t"ru·ou oh 
the Secretar y , "' 
Government of India , 
/A:i.nistry of Cormrunicat ion , 
Depart ment of Telecom , 
~VJ De l hi . 

2 . The Chief (¥neral Manager, Telecom­
munic e:tion , LucknO\'J . 

.Applicant 

3 . Tte G:tler al ll/ian a~r , Telephone , 
District - Varanasi . • • • Ra sponde nts 

(By Jldvocate Shri A. s t hale kar) 

0 R D E R - (ORAL) 
I 

Hon 1ble lfir . e.s . Oladha , I·.~m~r ( A) : 

The case of the app l icant is that he should have 

received promotion in the Grade of ~ . 20C0-3200/- by virt ue 

of Circu l ar date d 26 . 6.1 991 (Annexure - 4) . 

2 . In their counter a f fidavi t , tra respondents have 

stat ed that the applicant was not f ound el i c. ible t or 

promotion by the D. P . C. and tnarefore , not promoted from 

• •• 2 •• 

I 



• 

• 

j 

• 

.· 

~·· 

• 

• 

7 

- 2 -

the date me nt i one d in Para ' A' of the said circular . re 

vJas promoted in accordance v1i th the recomme ndations of 

the Departmental Promot ion Committee \•Jhe n found e ligible 

3 . The learned counse 1 for the applicant has stated 

that the s c a l e ought to have teen give n automatically and 

it is not a matter of promotion . \le cannot agree 111 ith this 

contention, because the s aid circular a t AOne xure - 5 itself 

ment ions in t he last paragraph 11These instructions may be 

brou ght to the notice of a ll concerne d for compliance and 

pers onal at tention may kind l y be gi ven f or immediate ly 

hol ding of u . P . C. and furn is h i ng of r equ isite details in 

the prescribed proforma to this l.Jffice . 11 In eff ect , every 

such case had to go t hrotrigh a D. P . C. All that the circular 

did vJas that it e nabled more people to be promoted because 

of stagnat ion . This vJas done after a biennie l Cadre Review 

and the departm= nt felt that because of stagnat ion such 

ers 1ons should be promoted to the grade of Rs . 2C00- 3200/ - . 

It vJas never the i nte ntion 0 1 t he departrrent to promote them 

v.ri thout any se lect ion proces s. 

4 . The applicant in his u . A. has also all eged that 

hi s junior Ram Naresh Singh was promoted b-af ore him. This 

has however , been clarif i e d by the re sponctents by s t.ating 

that in D. P . C., ':Jhe n Shri Ram t~aresh Singh v1as t ound f it , 

he v1as prornoted. The l earned counse l f or the applicant has 
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conte nded that the yardstick used by the D.P.C. should 

have teen knovJn to him. 1:/e are afraid that this is not oi fa_, 
al l necessary. 1-Iis c ase was put up to +11e " p c he ,•as " JJ. • • , v. 

found unfit and t herefore, 09 vJas not promoted . ~Je see 

no r e as on to interfere vJith t he s upersession of the 

app l icant v1hich was dore s t rictly in accordance v1ith the 

accepted nor ms and rules . 

5 . The o .. t\ . i s t herefor e rejected. No order as to 

costs. HO\'Jeve r , if t he s a i d be~ ied t~m from 

15. 9 .1 994 , has not already 'rfa en~~~' the sane s hould 

be dore vJithin ane month of t~ order . 

~ 
A1Ef.,SElt (J) 
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